Break up

VWater conservation 4.51 8.73 12.79 23.43 24.24 23.57
[64%]  [49%] [46%] [51%]  [48%]  [48%]

Provision of 0.81 2.63 5.67 7.73 2.1 6.24

irrigation facility to [10%] [15%] [20%] [17%]  [18%] [13%]

land owned by

SC/ST/BPL and

1A4Y beneficiaries

Rural Connectivity 1.80 3.08 5.03 7.64 Q.30 12.18
[21%] [17%] [18% ] [17%] [18%] [25% ]

Land Development 0.89 2.88 3.08 6.38 7.04 4,74
[1%] [16%] [15% ] [14%] [14%] [10% ]

Others 0.34 0.56 0.28 0.98 1.06 2.05
[4%] [3%] [1%] [2%] [2%] [4%]

Rajiv Gandhi Seva - - - - 0.17 0.19
Kendra [0.33%] [0.39%]
Works completed 3.87 8.22 12.14 22.59 25.90 0.59

Impact of MGNREGS on agricultural production

11077, SHRI SHIVANAND TIWVARI: Will the Minister of RURAL DEVELOPMENT be pleased

to state:

(a) whether Government has conducted any studies regarding the effects of Mahatma
Gandhi Mational Rural Employment Guarantee Scheme (MGNREGS) on agricultural production;

(b) ifso, the details thereof; and

(c) whether Government proposes to make a proper policy keeping in view the mutual

effects of agriculture and MGNREGS so that one policy does not adversely affect the other one?

THE MINISTER OF STATE IN  THE MINISTRY OF RURAL DEVELOPMENT
{(SHRI PRADEEP JAIN): (a) and (b) Works permissible under Mahatma Gandhi National Rural
Employment Guarantee Scheme (MGNREGS) include water conservation and water harvesting,
drought proofing and tree plantation, flood control, micro and minor irrigation works, land
development etc. and have demonstrated positive impact on agriculture productivity. The major

findings of some studies are as below i—
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(i) Due to renovation of ponds and use of canals, crop yields have improved.

(i) Increase in the forest area reported in some districts covered in the studies, like
Chitradurga, Kalahandi, Lalitpur West Medinipur and Bankura.

(iii) Substantial increase in the market wage rates of agricultural and non agricultural
labourers.

(iv) Decline inincidence of out-migration.

(c) MGNREG Act provides for a legal guarantee for upto 100 days of wage employment
to every rural household in every financial vear for doing unskilled manual work on demand. The
Act provides that work has to be provided to an applicant within 15 days of the demand failing
which unemployment allowance becomes payable.

Misplacement of files relating to various schemes
under MGNREGA

T1078. SHRI RUDBA NARAYAN PANY: Will the Minister of RURAL DEVELOPMENT be
pleased to state:

(a) whether it is a fact that several files related to various programmes being run under
Mahatma Gandhi MNational Rural Employment Guarantee Act in Orissa are missing;

(b) ifso, the details thereof;

(c) whether it is also a fact that it is impacting the ongoing C.B.l. investigation in the
State; and

(d) ifso, the steps being taken by Government to tackle the situation?

THE MINISTER OF STATE IN THE MINISTRY OF RURBAL DEVELOPMENT
(SHRIPRADEEP JAIN): (a) No such information has been reported to the Ministry so far.

(b) Does not arise.
(c) Mo such report has been received by the Ministry so far.
(d) Does not arise.

Proposal tor creation of Land Acquisition Dispute
Settlement Authority

107¢. SHRI DHIRAJ PRASAD SAHU: Will the Minister of RURAL DEVELOPMENT be
pleased to state:

(a) whether Government has received any requests from certain quarters/State
Governments for setting up of a Land Acquisition Dispute Settlement Authority for speedy
resolution of disputes; and

(b) ifso, the details thereof and the action taken thereon?
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